
CEHTR&L ADMIXnSTRATIVE TREBUKAL

PRIHCIPAL BEirCH

CP Wo. 586/2009
ill

OA No. 2980/ 1997

Nefw DoJhi this the 2 lat <1^3' of Jaiiuai^'^, 2010

Hoa*ble Mr. «Justice M. RaixtsichandraLQ, Mine Chairanan («7|
Hoa'bie Mr. H.D. Dayal, Member (A)

1. A. 0. Meeaaa,
S/o Shri .R,S. Meena,
Aged about 49 years,
R/ o 9/743, Lodlti Colony,
New Ddhi-110003.

2. O.P. Meena,
S/ o Shri Raryeet Ram Meena,
Aged about 50 j'^ears,
R/o Quarter No. 121 1, Type-IV,
N.H. 4, Faridabad.

3. M.L. M'eena,
S/o Shri Ram Rishmi M«i»jna,
Aged about 54 years,
R/o RZ.F- 151/1, Gab No. 37,
Saad Nagar, New Delhi.

4. B.K. Pabri,

S/ o Sliri Babu Ram Pabii
Aged about 53 years
.R/ o 428, Pocket-1, Ganga Apartruent,
Sector -12, Dwarka, New Delhi.

5. R.N. Singh,
S/ o Shri Sabran Singh,
Aged about 50 years
R/ o A-110, Aya Nagar,
Phase-1, New Delhi-110047.

6. Mohan Lai,
S/o Shri Ghansi Lai,
Aged about 59 years
R/ o B-17, Gan ̂ 1 Nagar,
Pandev Nagar Complex, Opp. Mother Diary,
New Delhi-110092.

{AH working as hispector of Customs and
Central Excise, Delhi) ... Applicants

{ Present; None )



1

£

VERSUS

1. Mr. P.V. BbJrfe i

Secretaiy (Revenue), !
Department of Revenue,
Ministry of Finance,
Nortii Block, Nevr Dallii,

2. Mr. P.N. Vittal Das,
Member (P&V),
Centr al Board of Excise and Customs,
Nortb Block, New Delhi.

3. Mrs. Sreela Ghosh,

Chief Commissioner of Central Excise,

Delhi Zone, C R Building,
I.P. Estate, New Delhi,

4. Mrs. F. M. Jaswal,
Commissioner, Central Excise Delhi-1,

C. R. Builcling, I.P. Estate,
New Dellii. ... Respondents 

r̂r

(ByAdvocate Shri K.M. Singh proxy for Sljri R.N. Singli)

ORDER (ORAL)
o

M. Ramachandran, Vice Chairmao (J):

Applicant is not present but we &n<l from tlie reply t.hat. there has

heecn compliance. CP is closed. Notices staiad discharged . In case if any

subsisting grievance remains, this disposal will not affect his claim.

I H.D. Daya! 7 / (M. Ramachandraa)
Member (A) Vice Chairman (J)
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